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payment for which was 
authorised by the ‘Desha -

• r bhiman' by cheque which 
however, was dishonoured by 
the banker, should be remit­
ted.

(ii) The firm should pay the dues 
for the despatches made in 
January, February & March 
1961.

(iii) The firm should furnish an 
additional security deposit 
of Rs. 1000!-.

(b) Yes.

(c) All the payments due and the 
additional security were realised dur 
ing April 1961 and the facility was 
revived from 1-5-1961.

(d) Does not arise.
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P. ft T. Staff Quarters at Rourkela

2293. Shrft P. G. Deb: Will the
Minister of Trams port and Communi­
cations be pleased to state:

(a) whether there was a general 
strike of P. & T. Staff of Rourkela 
in 1959 for want of adequate staff 
quarters at the Steel town; and

(b) if so, steps taken by Govern­
ment to meet the demand?

The Minister of Transport and 
Communications (Dr. P. Subbarayan):
(a) No. A large number of postal em­
ployees in the Post Office at Rour- 
kela, however, absented themselves 
on medical certificates during the 
period 3rd to 6th November, 1999 as a 
protest against non-provision o f resi­
dential accommodation.

(b) With a view to providing resi­
dential accommodation to the P. ft T. 
staff at Rourkela, 35 quarters have 
been rented from the Hindustan StMl 
authorities and allotted to the P. ft T. 
staff. Negotiations are under progress 
with Steel Project authorities for 
obtaining the land required for cons­
truction of departmental quarters for 
staff.

Railway Tofftslcil Traiatag gefc— Is

2294. Start 8 m  Raj: Will the Minis* 
ter of Railways be pleased to refer to 
the reply given to Starred Questtoa
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No. 1386 on the 7th April, 1961 and 
and state:

(a) whether a copy of the report of 
the committee set up for the standardi­
sation of the curricula in the Railway 
Technical Training Schools will be­
laid on the Table; and

(b) which of its recommendations 
have been accepted and implemented?

The Deputy Minister of Railways 
(Shri Shahnawaz Khan): (a) Yes.

(b) It will take sometime before the 
337 recommendations made by the 
Committee are examined, decisions 
taken and implemented by the Rail­
ways.

Train Accident at Katihar

2295. Shri Assar: Will the Minister 
of Railways be pleased to state:

(a) whether it is a fact that a seri­
ous train accident was averted on the 
30th June, 1961 morning at Katihar 
station when two trains faced each 
other on the same track;

(b) if so, the details thereof;

(c) whether Government have made 
any inquiry as to how the two trains 
came on the same track facing each 
other; and

(d) if so, whether any person was 
field responsible for this and the 
action taken against him?

Tib") Deputy Minister of Railways 
(Shri 8. V. Ramaawamy): (n> *nd
(b). On 30-6-1961 at about 04 15 
hours. 34 Up Passenger train was re­
ceived at Katihar station on North­
east Frontier Railway, on the line 
which was already occupied by 33 
Down Passenger train. The Driver 
of 34 Up Passenger train controlled 
his train at a distance of about 100 
yards from the engine of 33 Down 
pasaanger and thus averted an acci­
dent.

(c) and (d). According to the find­
ings of the Boquiry Committee, the

averted collision occurred due to the 
failure of human element. The offi­
cials held responsible are being dealt 
with.

Rice and Wheat from U.S.A.

22%. Shri P. G. Deb: Will the M in ­
ister of Food and Agriculture be
pleased to state:

(a) the purchase price of rice and 
wheat imported by India from U.S.A. 
and Burma in the years 1959-60 and
1900-61 respectively;

(b) whether "-he above imported 
foodgrains are being distributed to 
the public at lower rates than the 
imported price; and

(c) what is the price fixed by Gov­
ernment?

The Deputy Minister of Food and 
Agriculture (Shri A. M. Thomas):
(a) The total cost, inclusive of freight, 
handling etc., of rice and wheat im­
ported from U.S.A and Burma dur­
ing 1959-60 and 1960-61 are approxi­
mately as under:—

Vo ars
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(b) Yes.

(c) The selling prices of f.o.r. desti­
nation are as under:—
W h e a t  Rs 14 -

maund
Burma Hicc (Coarse') Rs. 1 6 -  per md
U.S.A. Rice (Long grain) Rs. 22 - per md.

Agriculturists from U.S.A.
f  Shri Radha Raman:

‘ \ Shri Shree Narayan Das:

Will the Minister of Feed and Agri­
culture be pleased to state:

(a) whether some batches of young 
farmers from the U.SA. have arrived




